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ICAI Presents
International Convention on Insolvency Resolution

ﬁ" RESOLVE-2023

4-5 AUGUST, SINGAPORE
ENABLING RESOLUTION, MAXIMIZING VALUE
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https://resolve2023.icai.org

Organised by: In Association with: Hosted by:

Insolvency and Bankruptcy Board of India The Institute of
and Chartered Accountants of India,
Indian Institute of Insolvency Professionals of ICAI Singapore Chapter

Committee on Insolvency & Bankruptcy Code,
The Institute of Chartered Accountants of India




